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Jumbo Jet was forced to an emer-
gency landing at London Heafhrow
airport:

condition of
caused in-

(b) what wag the
emergency shutes which
juries; and .-

(c) what action has been taken by
Government in this regard?

THE MINISTER OF STATE IN
THE DEPARTMENT OF CIVIL
AVIATION (SHRI JAGDISH
TYTLER): (a) 51 passengers and
one airhostess received minor injuries

(b) and (c) The friction injuries
were caused not due to the condition
of shutes but occured when passen-
gers slided down the shutes.
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Circular Railway for Hyderabad and
Secunderabad

766. SHRI VIJAYA MOHANA
REDDY: Will the Minister of
TRANSPORT be pleased to state:

(a) whether there ig any proposal
under Government’s consideration for
the construction of a circular rail-
way line to meet the trafflc require-
ments of the twin cities of Hydera-
bad and Secunderabad; and

(by if so, what are the details in
this regard?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF RAILWAYS
(SHRI MADHAVRAQ SCINDIA):
(a) and (b) South Central Railway
had carrled out a techno-economic
feasibility study for Circular and
allieq rai] transit system for Hydera-
bad Metropolitan area. The report
has been forwarded to the State Gov-
ernment, The provision of Circular
Railway being essentially a Metro-
politan transport scheme for easing
the commuter traffic conditions, the
State Government has been gdvised
to obtain the clearance of the Plan-
ning Commission for conducting a
detailed survey and execution of the
project with provision ¢f funds out-
side normual Railway Plan with divi-
dend free liability.

.Normg for affifiation of new degree
colleges with universities

767. SHRI PAWAN KUMAR
BANSAL: Will the Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleaseq to state:

(a) what are the normg prescribed
by the University Grants Commission
for the grant of affiliation by unver-
sities to new degree colleges; and

(b) what is the number of such
colleges that came Inty existence dqur-
ing each of the last three years?

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF EDUCA-
TION AND CULTURE (SHRIMATI
SUSHILA ROHATGID): (a) The
UGC hag not prescribed any norms
for granting affiliation to colleges by
the uniyersities.

(b) According to information avai-
lable, the total number of colleges in
1982-83 wag 5039 which increased to
5246 in 1983-84 and 5482 in 1984-85.

Improvement of Highways in
Madhya Pradesh

768. SHRIMATI RATAN KUMARI:
Will the Minister of TRANSPORT be
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pleased to state the amount earmark-
ed for 1986-87 for improving the con.
ditions of Na'ional Highways passing
through Madhya Pradesh?

THE MINISTER OF STATE IN
THE DEPARTMENT OF SURFACE
TRANSPORT (SHRI RAJESH
PILOT): A sum of Rs. 1700.00 lakhs
has been earmarked for allotment to
Madhys Pradesh for development of
National Highwayg (Original Works)
in the State.

Discontinuance of roag tax collection
through Post Offices

769. SHRI KALPNATH RAI: Wil
the Minister of TRANSPORT be
pleased iy state:

(a) whether it ig g fact that the
system of collection of road tax
ithrough Post Office for the current
year 1986-87 has been discontinued;

(by if so, what are the reasons
therefor; and

(¢) what alternative arrangement
have been made for the purpose?

THE MINISTER OF STATE IN
THE DEPARTMENT OF SURFACE
TRANSPORT (SHRI RAJESH
PILOTY: (a) Yes, Sir.

(by and (c) Delhi Administration
have intimated that the system of
collection of Road Tax through Post
Offices has been replaced by the new
one with effect from 1-4-1986. It is
reporteg that the Postal authorities
has asked for enhancement of the
remuneration per token from Rs. 2.25
to Rs. 7.50, which was considered
uneconomic, since 80 per cent o¢ the
annual road tax collection are made
through the offices of the Directorate
of Transport itself. The collection of
road tax in Delhi is now done through
the specifiedq branches of Central
Bank of India and counters of Atfo-
mobile Association cf Ubper India.



